4223 Oral _Answers

oY o fagreat : w0 @R wEEE
g a9y ¥ FW s fF wEw §
ot $8 T97 TgA IiA qg AT
femn a1 f ag fa=re faa o1 @ &
& o g F Ao q WA S
W oqg g9 &7

Mo g Aw@e: ft @, A7
o T Fgr ) AN g ey o fF o
2 F o g w1 g e fwar
o a9t & W W a0F A1 Fw g
qq TR I A T AT F wE@ATL
FTH FT FATT g AT IAT |

=t gaave fag : own & 9 g
i & s mrst ¥ oo W agy wuwt
¥ faw ¥ oy wfeeh wifar & =
o T R q W g fafred §@
A o A gt AWT A wwr ?

s wEEd - Tg g (i
@ q gQ, WX ZFT qEIT A g
AR @

Shri P. Kunhan: Is it a fact that
any of the communal organisations has
passed any resolution against the im-
plementation of the fumily fplanning
scheme?

Dr. Sushila Nayar: So far as I
know, there is nothing in the Con-
stitution against family planning.

Mr. Speaker: That iz not his ques-
tion. He wants to know if any poiiti-
cal or communal organisations have
passed any resolution agains! this
planning.

Dr. Sushila Nayar: It is well known
that Catholics are nppos:d ‘o family
planning.

Sugar Export

*732. Shri Indrajit Gupta: Will the
Minister of Food angd Agriculture be
pleased to state:

(a) whether any countries of the
European Common Market have agreed
to import Indian sugar this year;
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(b) if so, the quantity likely to be
purchased by those countries and at
what price; and

(¢) whether there is a possibility of
sugar exports to East European coun-
tries also?

The Parliamentary Secretary to the
Minister of Food and Agriculture
(Shri Shinde): (a) No, Sir.

(b) Does not arise.
(c) No, Sir.

Shri Indrajit Gupta: May I know
whether Government has any pian to
explore the possibility of baitering
sugar against other commodities with
East-Furopean countries, so that sugar
can be exported without suffering a
loss?

The Minister of Food and Agricul-
ture (Shri 8. K. Patil): The East-
European countries are nearly  self-
sufficient in sugar. In fact, they ex-
port sugar, although they import raw
sugar. Unless we start producing raw
sugar in sufficient quantities, the ques-
tion of any barter of that type does
not arise.

Shri Hem Barua: In view of the fact
that the U.N. International Conference
in Geneva failed to arrive al an inter-
national agreement for sugar cxport
and since we are having surplus sugar
why is it that the Government have
not tried to explore different parts of
the world for exporting our sugar?

Shri S. K. Patil; Gevernment have
been exploring every part of the world
and some of our recent commitments
have been of that order. Therefore,
we are not confined to any particular
country, but we can sell sugar wher-
ever there is a market.

Shri Bhagwat Jha Azad: May I
know whether there will be ary ad-
verse effect on our export of sugar if
there is inter-locking of these coun-
tries into the ECM?

Shri S. K. Uatil: I do rot think that
will happen. Of course, the Common-
wealth market was a protection mar-
ket, but it was not open to us for
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sugar. Therefore, this has no parti-
cular effect on the import of our sugar.
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Shri S. K. Patil: Yes; we have, be-
cause we shall export some raw sugar
next year and some of the mills will
be taking to raw sugar, because if the
export of sugar is to be a permanent
factor, surely a part of it has to be in
raw sugar.

Shri K. N. Pande: Is it a fact that
crystal sugar is being bartered with
some of the countries and if so, what
are the countries and what are the
articles being exchanged?

Shri S. K. Patil: I have not got all
tlie particulars here. We are having
il wiih Canada and I :hink with Japan
aiso. 1 have not got the list of the
articles being bartered with Canada
with me here, but it comprises several
articles.

¢ Seed Tesiing Laboratories

+
( Shri N. R. Laskar:
J Shuri Ran, Harkh Yadav:
“734.0) Shri P. €. Borooah:

| Shri Rameshwar Taantia:

Will the Minister »f Food and Agri-
evnlture be pleased to state:

(a) whether it is a fa~t that Gov-
ernment intend to provide each State
in the country with a sced testing labo-
ralory;

(b) if so, the details of the scheme
and the approximate time by which
the aforesaid laboratories would be
set up;

(¢) what would be the role of the
respective States in the establishment
and maintenance of the aforesaid
laboratories;

(d) whether some equipment has
been procured from U.SA. for this

purpose;
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(e) if so, how much; and

(f) arrangements made {c procure
the rest of the equipment?

The Minister of State in the Ministry
of Foog ang Agricuiture (Dr. Kam
Subhag Singh). (a) Yes.

(b) Uptil now four seed testing labo-
ratories have been set up, one each
in Andhra Pradesh, Bihar and Punjab
and one at the Indian  Agricultural
Research Institute, New Delhi. It is
proposed to set up four more labor-
atories under this programme during
1962. Subject to equipment for these
laboratories being available, it is hop-
ed that by 1964 one Laboratory will
be provided in each of the rnajor
States,

(c) Each State has to provide the
necessary building, staff ang the re-
curring expenditure for the laborator-
ies.

(d) and (e). Yes. Equipment for
four laboratcries has already becn
reccived and order for four more has
been placed by the United States
Agency for International Development.

(f) Arrangements are being made
through the United States Agcncy for
Internaticnal Development, ¢ pro-
cure equipment for the remaining
laboratories.

Suri N. R. Laskar: May [ know the
cost involved for each laboratory?

Dr. Ram Subhag Singh: Actually,
they were set up only recently, I will
supply the information later on.
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